
FIard the iQarned counsel for 

t he pet it iohne r on M .A .413/97. T h is has 

arisen out of 	a188/96 which was 

disposed of at the admission stage by 

an order dated 11.3.1996 issuing a 

d ii.e ct ion to the General Manager, Ea ste rn 

Railway to dispose of t 	o 	sentat ion 

of the applicant in accordance with rules 

and to communicate the order to the 

ap-plicant within eight weeks from the 

date of receipt of the order dated 

11.3.1996. As no order was received by 

the applicant he rn 	I t 	tmribunal in 

finoL C.P. 50/96. This was 	cr 	r dated 

4.4.1997 takilng note 	the letter 

dated 13..1996 in which the applicant 

who was the 	titioner in that C.P.  vyas 

inf orrne d by t he D .R .M., Howra h t hat 

General Manager, Eastern Ra i 1ja y ha s 

aoproied the proposal for forwarding his 

case for compassionate appointment to 

Railway Board. Pecause of this letter 

the C • P. 	was drope d in order dated 

4.4.1997. It is submitted by the 1earned 

counsel for the 	xtitioner that in the 

ri-eant ijrie the applicant 	had directly 

approached to the Secretary, Railway 

Board (nnexure-4) and the Railway 

Board in their letter dated 1c.4.1997 

ddressed to the General Nnager, 1aste 

Railway diLect 	him to dispose of the 
Apt rYk re presentat ionthgh a saking order 

in compliance of the judgrrent of the 

Tribunal. Th view of the above, General 

anager, eastern Railway, is directed t 

dispose of the representation of the 
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28.7. aplicant for compassionate apoint;rrent 

within a. jriod of sixty days from the 

date of f eeej of this order and 

communicate the decision to the apl±cart 

T4ithin fifteen days the reafter. 

With the above direction N..413/7 

is disposed of. 

Fnd over a copy of the order to 

the appilcant' s counsel and a copy of t I e 

order be sent to G2neral Manager, Este: n 

Railway for cornoliance. 
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